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Mr. Speaker: Motion moved:

‘"That this House expresses Us 
want of confidence in the Council
of Ministers.”

The motion is now open for discus* 
sion. I think we will have to fix up 
some time limit for speeches. I would
say the leaders of the parties m*y
take about 20 minutes each but o hers
should confine themselves to t°n
minutes so that we will be able to
give opportunity to many.

Shri M. R. Masani (Rajkot): 10 to
18 minutes should be the time for
others.

Mr. Speaker: If «te attempt to
limit within ten minutes ft will- 40 
to 12 to 13 minutes.

Shri K. Manoharan (Madras North);
25 ta 30 minutes may be allowed 10 
leaders of parties.

Dr. Karni Slush: Sir* Members of
Parliament from the affected States 
should be given five minutes more.

Mr. Speaker: Let us proceed. Let
us see the point they are making.
We would certainly like to hear them.
The whole House would be pleased
to hear them. Th* Prime Minister
and the Deputy Prime Minister will b«
happy to hear them if any new points
are to be covered.

13.48 his.
ANNOUNCEMENT RE. PANEL 07

CHAIRMEN
Mr. Speaker: Now, before we pro

ceed, since we do not have a Deputy-
Speaker elected yet, 1 would tike to
announce the names of the following
friends who will constitute the Panel
of Chairmen:

Shri D. S. Raju
Shri P K. Deo
Shri K. Manoharan 

This is the Panel of Chairmen. We
will elect the Depu y-Speaker a little
later. Now I would request Shn
Manoharan to speak.
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13.49 hrs.
MOTION OP NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS— 

Contd.
Hfr. Sneaker: I have her* a list

containing names from all sides. If


